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Bhopul, (he 29th Masy 2001
No. B-11-18.90-11V.3.- [ exervisc of the powers conferred by sub clause (i) of clause (c) of
Section 2 of the Madhya Pradesh Rajya Alpasankhyak Ayog Adhiniyam, 1996 (No. |5 of 1996). the

Staw Government hereby natify the original residence of Madhya Pradesh Jain Commanity as the Minonty
Community for the purposes of the said Act.
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. . MINISTRY' OF MINORITY AFFAIRS
", . NOTIFICATION
~ NewDelhi, the 27th January, 2014
- 8.0, 267(E).—In exercise of the powers conferred by clause (c) of Sectior, 2 of the National Commission for
N Minoritizs Act, 1992 (19 of 1992):the Central Government hereby notifies the Jain communiry as-a minority communiry jn
:gklilion o the five conmqnidcs,n)rcady notified as minority communjlics viz. Mpslims, Christians, Sikhs, Buddhisis ang
.£Q(0nxlrinns (Parsis) via"a Ministry of Welfare Notification No. S.0. 816(E), dated 23.10.] 993 for the pumoses of the said
[F: Noi 1-172009-NCM)
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